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Petition(s) for Special Leave to Appeal (Crl) No(s).9018/2011

(From the judgenent and order dated 12/10/2011 in

No. 726/ 2001, of The H GH COURT OF RAJASTHAN AT JAI PUR)

MUKUT Bl HARI & ANR. Petitioner(s)
VERSUS

STATE OF RAJASTHAN Respondent ( s)

(Wth appl n(s) for suspension of sentence and office report)
(For final disposal)

Dat e: 15/05/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DEEPAK VERNA
HON BLE MR JUSTI CE SUDHANSU JYOTI MJUKHOPADHAYA
(Vacati on Bench)

For Petitioner(s) Ms. Shobha, Adv.

For Respondent (s) M. lrshad Ahnad, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

List the matter before any ot her Bench of which one of
us (Deepak Verma J.) is not a nmenber. List the matter in
the next week.

(Sanjay Kumar-11) (S.S.R Krishna)
Court Master Court Master

SBCRA



